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Annexure-A 1 
 

                

Office of Nayab Tehsil Jagraon (Ludhiana) 
 

 
To 

Executive Officer, 
Municipal Council, Jagraon. 
 
No.127/Reader-2   Dt. 24-06-2024 

 
Sub:   Regarding Nishandehi of Land of Pond near Bhadarkali Mandir, Jagraon. 
 
Ref:  Your office letter No.476 dt.16.04.2024 
 

On the subject cited above it is requested that letter in the reference and 

copy of jamhabandi was sent to field staff for Nishandehi. As per report of field staff 

Nishandehi has been done and report of this is enclosed. 

Encl.page 1 to 7 

 
                                            Sd/- 

                                    Nayab Tehsildar, 
                           Jagraon 
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Annexure-A 2 
 

                 Phone No:01624-223233 
Fire Brigade: 01624-223230 

 

Office of The Municipal Council Jagraon (Ludhiana) 
 

 
To 

Tehsildar Sahib, 
Jagraon. 
 
No.476    Dt. 16/04/24 

 
Sub:   Regarding Nishandehi of Land of Pond near Bhadarkali Mandir, Jagraon. 
 

On the subject cited above it is requested that as per the instructions of 

Hon’ble N.G.T., Municipal Council Jagraon has allotted the work of renovation and 

remodeling of the Pond near Bhadarkali Mandir. As informed by the firm who has been 

allotted this work, that the work of construction of boundary wall related with work of 

renovation and remodeling of the Pond is getting affected due to lack of Nishandehi of this 

land and demanded for Nishandeshi of this land. So taking into consideration the 

Nishandehi of the pond near Bhadarkali should be done so that further action can be taken 

in this regard. 

 
                                            Sd/- 

                                    Executive Officer 
                           Municipal Council Jagraon 

Endst.No.477-78    dt. 16/04/24 
Copy of this : 

1. Hon’ble Director, Local Government department, Chandigarh, Punjab. 
2. Hon’ble Deputy Commissioner, Ludhiana with a request that Tehsildar sahib, Jagraon 

has already been written many times but no action been taken. So taking in the 
consideration the directions of Hon’ble N.G.T., direction should be issued to 
Tehsildar, Jagraon to do Nishandehi of Land of Pond on priority basis so that work is 
being started. 

 
Sd/- 

                                    Executive Officer 
                           Municipal Council Jagraon 
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Report Regarding Nishandehi 

Agwar Rahlan Tehsil Jagraon 

 

As per order of Tehsildar Sahib, Jagraon letter no.476 dated 16/4/2024 reached at 

location regarding Nishandehi of location Agwar Rahlan Khasra No. 66, 67. This Nishandehi 

is being done through D.G.P.S. system. Patwari halka Tarsem Singh, Officers, employees  of 

Municipal Council are present on location. Nishandehi is started through D.G.P.S. system  

from Stone situated 13/1 (North-West) and 13/21 (Sourth-West) in Agwar Dala Jagraon. Map 

has been prepared after Nishandehi is being done on computer. In Khasra No.67 which is 

given No.1, Mandir is situated in 3 kanaal-11.72 marla area and Gair-Mumkin road has been 

constructed on remaining part 0 kanaal-13.25 marla area and in Khasra no.66 which is shown 

in No.2, Mandir is situated in 0 kanaal-12.90 marla area and Remaining part 0 kanaal-12.32 

marla area is under Road.  Number Khasra 3 is shown, in this part Gair-Mumkin houses are 

constructed on 17 kanaal-2.15 marla area and Number Khasra 4 is shown, in this area, houses  

are constructed on 0 kanaal-1.24 marla area, Road is constructed on 1 kanaal-5.39 marla area 

and Mandir is constructed on 0 kanaal-1.38 marla area and Number 4 is shown on map, in 

this area school is constructed on 0 kanaal-12.92 marla area. Number 6 is shown on map, in 

this area Mandir is constructed on 13 kanaal-8.14 marla area. Number 7 is shown on map, in 

this area Gair-Mumkin Road is constructed. Number 8 is shown on map, this area is under 

Pond and area of this is 66 kanaal-0 marla approx.and on 34 kanaal-6 marla area there are 

houses, Mandir, Road, School are situated. Copy of Map is enclosed herewith. List of 

signatures of Officers, employees present on the location is attached. Report of Nishandehi is 

presented for further action. 

 
Sd/-      Sd/-    Sd/- 
Tarsem Singh Patwari   Gurdev Singh Kanungo Baljit Singh Kanungo 
16-5-24    16-5-2024   16-5-24 
         Halka Kaunke Kalan 
Sd/-      Sd/- 
Vikas Dhawan, Inspector  Satya jit, A.M.E. 
 
Sd/-      Sd/- 
Shikha, A.T.P    Daljit Singh, J.E. 
 
Sd/-      Sd/- 
Tarsem Singh, D.G.P.S. Operator Sukhdev Singh Randhawa, EO 
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MUNICIPAL COUNCIL JAGRAON, LOCAL GOVT, PUNJA.I! 

NOTICE INVITING E-TENDERS 

eproc.punjab.gov. in 

E-Tender Jagraon 2022-23 

th ti M~icipal Council Jagraon invite percentage rate e-tenders on Double bid system for 
d e 

1 
?110W'.ng Work of Legacy Waste remidationfrom, approved contractors/ agencies/ firms 

ea m sohd waste management. 

Date and time schedule fore-tenders:-
- - -S. Online sale of Tender & Date & Time Opening of Tender No. submission of Bidding 

Document Technical Bid Financial Bid 

29.12.2025 Time 12:00 J(M 29.12.2025 at 1:00 PM 29.12.2025 at 3:00 PM 
---

s. Name of Work Estimated Earnest Time Limit No. Cost (In Money 
Lacs) 

1 Work of Remediation of Legacy Waste Lyrny at 
Dump Site of Garba11.e Dump at MC Jal!l'llon. 

48.75 Lac 2% 60 Days 

In case there is Govt. holiday, tenders will be opened the next working day. 

For participating in the above e-tendering process the contractors/ agencies/ firms shall have 
to get themselves registered with www.eproc.punjab.gov.in and get user ID and password, 
Class-3 digital signature is mandatory to participate in the e-tendering. For any clarification/ 
difficulty e-tendering process flow, please contact on, IT help desk 0172-2970284, 0172-
2791226 For terms & conditions please visit website, Corrigendum, Addendum/ Corrections 
if any will be posted on Website only. 

Execu✓.Officer, 
Mo/'graon. 

- (}( 
~ 

/ ME, 
MC Jagraon. MCJagraon. McJagraon 
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Office Of Municipal Council Jagraon 
Term & Conditions & Scope of Work 

/
Size of Dump siteapprox3 acre. 

1 
Estimate quantity of waste already collected at dumpsite 12500 MT. Approx as per tropographical survey 

1 done by a private agency. 
3. Age of dumpsite 15 years old approx. d · dump 4. Old/Legacy Solid Waste including all type materials plastic/Rags/Metals/ ?lass_ etc. Collecte at mam_ dder 

site of M.C. Jagraon is to be Remediated and Cleared/Removed from Dump mg Site b~ the Suc_cessful 81 de ~o 
5. As per the CPCB guide lines first the legacy waste is to be excavated, loosen and wmakdro~s tsd to_ be m~thout that the entrapped methane is removed. The waste is to be stabilized first to m e tt o oness w . . 

producing leachate. Then composting bio culture is to added and therefore loss of moisture takes pl~~e. This 15 
called bio-remediation and makes the waste dry enough for screening. Now the waste is called stabilized when 
there is no more generation of heat or landfill gas or leachate and seeds are able to geminate in it. . f 6 . Overview of Bio Remediation and Bio remediation of legacy waste given in "Guidelines for Dtsp~sal bo 
Legacy waste (Old Municipal Solid Waste)" issued by CPCB in February 2019 and according process ts to e 
performed. 

7. The service provider must segregate all the legacy waste into different types and to be disposed as per set 
Procedure & Guidelines of Govt. All fractions are to be arranged/ disposed by the successful bidder. S~orag~ at site shall be permissible maximum for three month, after that if the different fractions of waste, remams lying 
on the site then the Authorities of Municipal Council Jagraon can levy a fine and Service provider is bound to 
Pay it. 

8. MC Jagraon will allow to service provider to take all the parts or sorted MSW i.e. paper, plastics, metals, RDF 
etc. free of cost, but the service providers have to dispose of these Materials to any Agency in adherence of 
Guidelines of CPCB/NGT. However bidders are required to quote the rate per ton after deducting the cost of 
these materials. 

9. The Requirement of manpower, machinery and material/chemical will be provided by the service provider 
through it's own sources. 

10. The Bidder should have a valid GST Registration number and must be submitted with technical bid. 
11. The Bidder Should have PAN Number and must be submitted with Technical Bid. 
12. The service provider shall weight the solid waste before processing and maintain the record of such digital 

weight bridge data. Weight will be made in presence of MC Representative and same will be submitted along 
with bill. 

13. The Installation of Water and Electricity at the dumping site will be done by the ULB Expense incurred for 
Water and Electricity consumption during the period of O&M of the plant will be borne by the service 
provider. 

14. Complete records should be maintained by Service provider regarding the Solid Waste Treated out of the 
Dumped Waste. 

15. After treated of old garbage successful bidder will responsible for leveling of site properly for this purpose the inert, ballast, girt, bio soil, stones may be used RDF, plastic, rags, tetra packs and packing materials shall not 
be allowed for the filling purpose. 

16. The Successful bidder will install necessary infrastructure for set up machinery as required. 
17. The Successful bidder will be provided with electricity connection, However electricity bill will be paid by bidder as per usage. 
18. Successful Bidder may install its machinery at dumpsite for remediation purpose or he may carry legacy waste 

to its installed plant at any other places, during operation he will use covered vehicle and will make sure to follow all rules & regulation regarding SWM and direction of CPCB/PPCB. 
19. Estimate weight given in tender notice is based upon 11800 MT survey done by a private firm it may very from actual weight, bidders are advised to must have a visit at dumpsite before Quoting rate, payment will be made strictly according to weight of Actual Quantity remediated. 
20. Successful Bidder will be bound to adhere all directions of Executive Officer, M.E. & Sanitary Superintendent. 
21. During Work if Successful bidder is failed to do the job in stipulated time. M.E. may impose penalty on firm as per rules and Service Provider is Bound to pay it. 
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-· 
I. ;, ..,,,.,.. that hidd,n ha"" good knowl<dg, of ,n "''"• regulation,, Low, ,nd diff""'t dU,ctioo• ,nd 

ord~ of Hon'ble NGT and CPCB/PPCB. Regarding SWM, Successful Bidder is bound lo adhere all rules & 

directl~ns & instructions regarding this. · 

Executive Officer and/or President of MC Jagraonhas the right to reject any or all the tenders. 

EMD and Tender fonn fee should be payable to Municipal Council/Nagar Panchayat online. Bidders 

have to pay the Processing fee as mentioned on website through online mode by IPG (Credit 

Card/Debit Card) or Internet Banking . 

. If any date of tender happens to be a holiday the tenders shall be opened on the next working day, 

Regarding this no publication in Newspaper will be given but corrigendum/ modification/ correction 

will be posted only at the website. 

6. (i) In case of any dispute or disagreement arising out of contract agreement Add. Deputy 

Commissioner (UD), Ludhiana shall be Arbitrator whose decision shall be fmal and binding upon 

both the parties. 
27. (ii) It shall be an essential tenns of this contract that in order to avoid frivolous claims the party 

invoking arbitration shall specify the disputes based on facts and calculation stating the amount 

claimed under each claim and shall furnish a "deposit at call" for ten percent of the amount claimed 

on a scheduled bank in the name of the arbitrator by his official designation who shall keep the 

amount in deposit till the announcement of the award. In the event of an award in favour of the 

claimant the deposit shall be refunded to him in proportion to the amount awarded with respect to the 

amount claimed and the balance if any shall be forfeited and paid to the other party 

28. The agency must upload self-declaration that agency has not been blacklisted/debarred by any Govt./ 

Semi Govt. organization/Corporation at any stage till the date of Publication of Tenders. 

29. Tender will be opened subsequent to approval of higher authorities 

30. All running payments shall be considered as advance payments to the contractors and any excess 

, payment in running bills shall be recovered from the contractor's fmal bill. 

31. ConditionaVimproper/unbalanced tenders will not be accepted. 

32. Bidders/Contractors can access tender documents on the website eproc.punjab.gov.in fill them and 

submit the complete tender document into Electronic Tender on the website itself. 

Bidders/Contractors shall upload scanned copies of all the paper i.e. all certificates/ documents as per 

technical bids requirement. 
33. Only firms/Agencies having minimum 1 Years Experience in field of Bio-Remediation work of 

legacy waste during last 2(Two) Years in India can apply. 

~y 
/ ME , 

MCJagraon. MCJagraon. McJagraon 
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Work Order

DEPARTMENT OF LOCAL GOVERNMENT (LG)

Government of Punjab

From

Sub Divisional Engineer
Municipal Council Jagraon

To

CHAUDYARY EARTHMOVERS
TEJ RAM

No : LG/25-26/PercentRate/2383 Dated : 30/03/2026

Sub : WORK OF REMEDIATION OF LEGACY WASTE LYMY AT DUMP SITE OF GARBAGE DUMP AT M.C.JAGROAN

Amount : ₹31,51,687.5000/-

Ref :  Your tender dated

Your tender for the above noted work has been accepted with the following terms and conditions as exhibited in the
approved D.N.I.T.

Amount And Rate In (₹)

Sr.No Item Description Quantity Rate Unit Amount

48,75,000.0000Mtr390.000012,500.00000DUMP LEGACY WASTE WORK AT
M.C. JAGROAN

1

Below : 35.35%

Condition :

The Time limit for the completion of work is 4 Weeks Including Monsoon , which shall be reckoned from the date of
issue of this acceptance letter. You are requested to start the work at once the instructions of Executive Engineer and
complete the same within stipulated time limit and also attend this office to sign your contract aggrement along with
amounting to  failing which no running payment shall be made.

Sub Divisional Engineer
Municipal Council Jagraon

Copy of the above is forwarded to the following for information and necessary action :-

Page 1 of 1 30/03/2026
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OFFICE OF THE MUNICIPAL COUNCIL JAGRAON 

(DISTT LUDHIANA) 
No.1334         Date 22.04.2026 

To 

 M/s Chaudhary Earthmovers 

 (Tej Ram) 

 Contracter. 

Reg. Regarding expediting the remediation work.  

 In relation to the above subject, this office has entrusted you with the task of 
remediation of 12500 Matric Ton of garbage lying at the old dump site of Bhadrakali 
temple and the work order has also been issued to you. But the speed of the 
remediation work being done by you is very slow. It is particularly worth mentioning 
here that a case related to the said garbage Hon'ble NGT Proceeding at New Delhi. The 
date of hearing is 28.04.2026 during which the report regarding the said work is to be 
submitted before the Hon'ble Court under the undersigned. 

 Therefore, you are instructed that considering the importance of the said case, 
the speed of remediation work should be accelerated and this work should be 
completed as soon as possible so that a report in this regard can be submitted to the 
honorable NGT. 

It should be considered very important. 

           Sd/- 
  Executive Officer 

Municipal Council Jagraon 
Endst No.     Date  

A copy of this is sent to the Assistant Municipal Engineer/Junior Engineer 
Municipal Council Jagraon and instructed to complete the remediation work as soon as 
possible in coordination with the concerned contractor so that the report can be sent to 
the Hon'ble Court. 

Sd/- 
  Executive Officer 

Municipal Council Jagraon 
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